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I THE ZEUTRAL ALMIWISTRATIVE TRIBINAL, JAIPUR SENTH, TAIPJIR .

* Kk X

oA 355/96

1. Frajesh Tanzja, PWI (Pracll) in the Western Railway,

Jaigur pivision, Jaipur.
2. Pritam 3ingh, PWI (Ringas), Weatern Ra ilway, Jaipur

Division, Ja ipur. . -
3. Subhash Chand 3harma, PWI Satore Jagatpara, Wastern

Railway, Jaipur Division, Jaipur,
4. Surzsh chanl Tripathi, PWI in the Railway Training

3chool, Bandikai. '
5. S.K. srivastava, PWI, Western kailwiy, Jaipur Division,

Jaipur.

e e Appli:ants
Versus
1. Union of Iniia throuagh ths 3eneral Manag=sr, wWestern
Railway, Churchgate, Bombay.

2, Divizional RPailway Mapager (E), Western Railway,

Jaipur Divisipn, Jaipur. :

cee Res;:,ond'e nts

CORAM: ’

HQXT'BLE MR .G-C'PAL FRISHIIA, VICE CHATRMAN

THOM'BLE MR .2 2 NAISH, SDMINISTRATIVE MEMBER
For t}'le Al:'L:'l i':am:.s e s Mr tl: B 0811arma'

brief Holdzr for
Mr.Shiv Kumar

For theRs=spondents " +.. Shri 53.3. Hasan,

brief holder for
Shri B.S . Mathur
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PEP, HOW'SLE MR GIEAL FRISHNA, VICE CHAIRMAN

Applicants, namsd abowe, in this 0 u/s 19 of the

Administrative Tribunals Act, 19385, havwe prayed for a direction

to the reapondants to condack th: selsct irn for the post of

PWI srade-I scale Rs.2000-3200 from the stage of written test

against @ wacancizs. Th: applicants have 3lsd> prayed for

quashing the impugned order dated 18.6.95, at Ann.h-1, by

which persons named therein were 23alled for interview.
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2. we have h=ard 3hri ©.8. 3hiarma, brief holder £or Shri

Shiv Famar, ccuns=l for the applicants, anl Shri s.3. Hasan,

brief holder for Shri 8.5 . Mathur, <counzel for the respon:‘ients.

3. It has been stated on behalf of the aprlicants that the
reli=f prayel for by them has alrealy been gfante-:l to them and

the CA 1is not pressed on merits.

~

4. The OA is, thersfore, dAlismiszed. o order as Lo costs.
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© .C YAISH) (GOPAL KrISHNA)

ADMIMNISTRATIVE HEMBER VICE THAIRMAN

VK.




